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From Shri Saptarshi Garg,

Joint Registrar (Vigilance),

Gauhati High Court,
Guwahati.

To, Shri Ito Basar, District & Sessions Judge,

Khonsa, ll rap District,

Arunachal Pradesh.

Dated Guwahati,

Sub:- Casual Leave

Ref:- D&SC/KSA/ESII/21lg IOLI lL48 Dated 12 05'2023'

Sir,

Bh
May,2023.

With reference to the above, I am directed to inform you that you have

been granted casual leave on 12'05'2023' Further, the next senior most Judicial

officeratthestationwouldremaininchargeofyourCourtandofflcefortheaforesaid
day.

, Naharlagun, Arunachal Pradesh.

^y'.. 
rn" Project Manager, Gauhatl High Court'

Yours falthfullY,

eL/-
lT. GISTRAR (VIGILA cE)

Memo No.Hc.vu_21l2oo8(pt.)/415g(A)-4158(B)/A, dated ) I a- at -2273
Copy to:

1. The Registrar, Gauhati High Court, Itanagar Permanent Bench'
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